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Report of ';Chhattisqarh visit_from 17" February 2014 to 28"
February 2014 - |

Police Sta.tf\'io_'n

_ o
Visited Following Police Stations
| -

1. Naughatf police Station of Bemtar. District. At the entrance there is main
Veranda in which a big size drum containg roughly 100 liters diesel was kept.
Entrance was quite dirty. Then is no proper space for officers and constables to
sit. e N "
Mr J.S. Sahni is the inspector incharge of the Police Station and he has a room
to sit and work. Few people from nearby yi!'lagers were in the police station.
Who said that they were being harassed by the Police for no fault?
Dukhu Ram kotwar of Mau said that he has not been given salary for last'4
months. His per month salary is Rs.2, 700/- He is living on charity given by the
villagers. _
There is two lockups which are small, not as per prescribed norm, no light, no
toilet, no water facility is available in the lockup. |
Mr. Omkar Prasad of Mau, a village of this Police Station was found in the
Police station with two persons and said that they were beaten by the Police in
the Police Station. | . |
The women lockup are being used as Malkhana (Store Room ) for keeping 5%‘
kind of materials of the Police Station.

The incharge of the police Station said that they do not keep women in Police
station, the women are sent to women thane in Bilaspur. |

2. Hirri Police Station

This is one of the Police stations of Bilaspur District. Mr. R.L. Bagh is thé
incharge of this Police Station. He is here for last two months. There is one 108
Ambulance with Doctor in this Police Station help and treat accident Patients
but as told by the i/c the Doctors generally remains absent. Generally they take

accident cases to Hospital in Bilaspur.
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The Police Station is dirty. A good number of two wheelers, four wheelers, truck

etc. are lying in the campus of Police Station.
There are Male as well as Female lockup.

Female lockup is being used as Malkhana (Store room) of the Police Statioh’.
Women Prisoner are sent to women Police Station of Bilaspur.

Male lockup is dirty, no light facility, no toilet, no drinking water facility.
Ratanpur Police Station

This Police Station is also in Bilaspur‘_ District Mrs. Sushila is the incharge of the
Police Station she is here for last six months. The Police Station is dirty. No
proper space to sit for all the Police officers of this Police Station. o
There is only one lockup for male only Female prisoners are forwarded

immediately either to court or to the women police stat.-on Bilaspur.

Mr. Sanjeet Kumar/ Shiv Kumar found in the police station. He was sitting
outside the Iockup Lockup was properly cleaned by sanjeet kumar. Sanjeet
Kumar was in lockup last night but since | was visiting so he was kept outside

“the lockup. He was defined in the police station because he eloped with a girl

who resides next door to is house in'the village and she is minor, they married in
temple: fbthersof the girls complained in the police station and so he was
caught. According to him, girl’s father has old score to settle with Sanjeet’s
family so police caught him and detained him in the lockup. He said that police

scolded him and beat him in the présence of her father.

A darsh kotwali police 3tation,‘ Bilaspur

4

The police station is in Bilaspur town. Police station lockup is dirty, no light, no

drinking water, no toilet facility. _ -
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Observations

. Police Stations incharge and others oﬁiCérs have no clarity of the sections underwhich

they book prisoners. No _IPC and other allied books were available in any of the ws:ted

Pt S ——

police stations. If this part is taken care of I think number cases can be minimized i,

-courts. Officers of police station are not aware of the welfa_fe role of police and
- policing. This input is a must in the present context of the state. It is equally important

)

to sensitize the police officers in Human Rights.

Jail

Visited‘BiIaspur'Céntral Jail on 21/02/2014

It is one of the oldest jails of India and was established in 1873.

The building is quite old. The boundary wall.of the jail is close to the halls in which
prisoners are Iafdged. Very recently two prisoners escaped from\ this jail through
boundary wall. This kind of incident happens in the jail frequently. .

Bilaspur jail may be made a Heritage jail as many of the freedom fighters were kept in
this jail. Bilaspur central jail is overcrowded. Almost three times more than the
sanctioned capacities of the jail prisoners are living in this jail. Details are glven in

following pages.
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Observations

1. It is evident from the above table that Bilaspur Jail is overcrowded, almost three

times more than its capacity.

. Proper toilet and drinking water inside the hall in which priso'ners and under

trials are kept deserve commissions consideration. Toilets are dirty and drinking
water is kept inside in plastic buckets. In my last report | mentioned that there
were plastfc buckets filled with water and also earthen pots were. kept outside
the hall and in this visit it was found that these buckets are now kept inside the
hall. Merely change in place of keeping buckets are not-gomg to provide

convicts and under trials safe drinking water. e

. Women jail inmate said that they want Female legal officers in this jail so that

they way share their problem with her frankly. They said they are unable to
share their problem with male legal officers at the top of this the post of Iegai
officers is lying vacant in this jail.

Staff of the Jail |
There are 202 different sanctioned posts in this jail in which only 84 are filled,
remaining 118 posts are vacant. Vacant posts are Deputy jail superintendent,
and Assistant jail superintendent which are essential posts to run the fail
systematically and scientifically, this deserves attention of the commission.

. There are 48 mentally sick prisoners in this jail but there is no psychiatrist in this

jail. This deserves attention of the commission. ' a

. The prisoners, especially the under trail prisoners were demanding for their

right to vote in Elections. They said that whene under trail politicians can
contest election then why they are being denied to their rights fo vote. i

. The Board of the Bilaspur central jail does not meet regularly.
. A Nigerian prisoner Mr. Victor uche ojanaka said that then is lack of

.....

coordination between jail authorities and police administration because-on mdy
times he could not be produced in the court in the absence of police. Lack of
coordination between jail authorities police and districts administration deserve
commission’s attention.

. The vocational programmes run by the jail needs to be closely monitored to

enable the prisoners to draw ‘real’ benefits from these programmes.

%
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Juvenile Home ( §ie7 5977 7g) Bilaspur "

“gF

Visited Juvenile Home of Bilaspur on 22" Feb. 2013‘.

This Juvenile Home was established in 1982, Childrén of Bilaspur, Champa, Kobra,

mungeli and Jangir are kept here..

Inmates are kept in the first floor. Training of the inmates are also done in the first
floor. Office, Kitchen, Board Room etc. are in the ground floor.

Mr. $.M. Timothy is the administrative superintendent of this juvenile Home. In the
following pages details provided by Mr. 5.M. Timothy are given:

+E
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Obser-vation

1

Intemcted in depth with two inmates Mr. Shivnath Patel, 17 years of age of

Pendra and Neeku kashayap of the same age group, are here for about last _
two years and are under IPC 302,

Both of them told that child trafficking is common dt this center. Mr. Timothy

was also questioned on this issue but he did not say anything Mr. Timothy was

with me throughout my visit. |

Inmates of the juvenile Home are not happy with the food being served to them

Safe drinking water and toilet deserve commission’s attention. %
Vocational and training programmes ought to be designed accordihg to ‘Felt

need’ and not the routine one. . ' .

Juvenile home Bilaspur , may kindly be’ piaf:ed under the direct control of the

Districts Magistrate and an executive magiStrate be posted here at least for 2

years to improve it because Judicial Magistrate is over burdened with _Judiciﬁ

work-and feel difficulty in giving time to Juvenile Home.
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Destiti:te children home under JIB, CWC in Bilaspur District.

Mrs. Mamta Tiwari is the incharge of this home Mrs. Tiwari said child trafficking is
very high in this district. Pendra happens to be a city in which highest trafficking &
child takes place. Only girl child ranging between two years to eighteen years were

o

found in this center.

Observation

Generally girls living in this home are unhappy and have all kind of complain/request.

1. Education/Vocational programme may be designed as per the ‘real need’ and
aspirations. |

2. Food be nutritious, healthy and seasonal. | o

3. There should be proper and timely cooperation and coordination in different
departments/wings of the dfstr{cts administrations in the interest of efficient
children home.

4. The incharge of the home should be active and motherly.

¥
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Health in Bilaspur

/ visited Chhattisgarh institute of Medical Science Dr. Cl. R. Thakkar, retired from army
Medical core, joined here qs Dij

rector only in last week. Dr. Chaudhary HOD in Surgery
and head of Nursing were with me during my visit. CIMS was inaugurated in 2001.
This was a districts Hospital before getting it converted to CIMS,

10 Batches has passed out.

They have difficulty in getting intern as there is no P.G. course in CIMS.

Observations

1. During the visit it has been observed that the Hospitals and the wards gre dusty,

dirty, spitted on the wall everywhere which may lead to infections to the
patients. |
Cleanliness and proper disinfection of the ward and the Hospitals is essential.

While visiting the Medical ward it has been observed the indoor patients gre
advised and forced to buy Medicines from outside markets. One Mrs. Sushmati

wife of Sawan and Mr. Radhe lal told that they bought med{cine prescribed by
Dr. Mrs. Yashmin Khan and advised by Nurse Mrs. Sadhana Jain to by mediciqg
from open market for which. Mrs. Sushmati said t

hat she sold her Gold ring‘fg
buy the medicine in the presence of Cl.Dr. R. Thakkar, Director of Chhattisgarh

institute of Medicals Sciences and Dr. Chaudhary HOD Surgery of CIMS. The
state Government has given clegr direction that all patients specially the poor
patients be given all medicines and diet in the hospital free of cost by the
hospitql.
4. The vacant post of CIMS must be filled in on urgent basis.

The Hospital should have q constructions like Rain Baserg for the accompaning
person of the patient. This will help in keeping hospital clean,

o

It has been reported that the waiting time from registration to admission in the

hospital is almost two hours. In the interest of providing immediate and urgent
medical facility this waiting time needs to be minimized. ‘&5‘&“
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Bonded Labour - "
) Bonded Labour is present in the district but there is no such list. I tried to find out
personally but could not locate. In some villages, Sarpanch said that they also know
that bonded labour is present but neither the master nor the labourer wants to be
identified as bonded labour for obvious reasons. This requires commissioning of 4
research project on this issue in the state in collaboration with the state
- Government,
Following is the list of freed bonded Iabourf_zrs of the districts
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_ Child Labour

Child Labour is a common sight in Tea Stall, Shops, Hotels, Agricultural field etc.
Female child labours freed from their masters are kept in child home. Labour

department is doing good job in the field of child labour.

Labour in Unorganized sector.

Mukhiya Mantri Kaushal Vikas Yojna is very successful in the district. I visited sipat

- Naawa gaon of Bilaspur district in which women are trained in sewing, stitching

Cloths; Beautician courses etc.  about 100 women :frorh different villages of this
panchyat were present. Mrs. Anita Gupta District Labour commissioner was alsa
present during my visit. Mrs. Gupta under Mukhiya Mantri Kaushal Vikas Yojna has
done excellent work which needs to be demonstrated outside the state. These women
need to be given linkages with other develdpment programmes so that they may get
reqular income each month. Employment programmes for these women be drafted

and implemented.

s
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A following is the list of bencificiaries and a case study:-
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O 'Land Acquisition qnd Rehabilitation Programme

Land of 3,101 families was acquired by the state govem;ment for NTPC at Sipat,

 Bilaspur.

Met with Mr. A. Bhardwaj , A.G.M.H.R and Mr. D.K. Patel, Head HR of NTPC in

addition to these met with other officials and also with affected population. The
affected popullation have grievances that they have not been properly rehabilitated

§ o4

and promises made by NTPC are not fulfilled. |
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0O 0
NTPC, Sipat Rehabilitation programmes are following.
@) | .

PRESENTAT[ON ON STATUS OF
REHABILITATION ACTION F’LAN

AND

| RECRUITMENT OF PAPS AT NTPC
CSIPAT |

BACKGROUND

. Sectlon 4(1) riotification for NTPC S}pat was | .
published on 6/1171998 N '

[ _‘-- Socio Economic Survey of all ma]or affected vrliage. : ¥
~ was done’ by . - Kanpur in 1998 '

- Committee compnsmg Sarpanch & Upsarpanch of
~all Eight vilage and other local people constituted
. .on 28/3/2000 for formuiatmg Rehab;htahon Act»on
Plan .

- Another Commlttee formu!ated by Collector
.. Bilaspur on 31/3/2000 comprising District Revenue
Authorities, Labour, Employment officer, CEO
district panchayat, Sociotogist &' Educationist to
rewew the draft RAP & Finalisation of RAP
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STATUS OF RAP IN 2007

. As per provision of RAP Aug 2000 of NTPC Sipat

the further land acquisition, distribution of

. Compensation, distribution of Rehabilitation amount

as LFL for purchase of and and distribution of-Land
registration amount & Land Development cost was
disbursed. ' -_ '

It was time to time reviewed by District Authority &
Finally it was reviewed and recorded in the MOM of
Meeting of Collector, Bilaspur dated 26/02/2007 that
all the PAPs were extended Rehabilitation 7
Assistance as per RAP except few cases beyond
control of NTPC (Family dispute/ Not traceable etc.)

PROVISIONS OF EMPLOYMENT IN RAP

Sipat project being based on super critical Technology, the
employment opportunities is comparstively less. Hence “Land for
Land” option has been considered 3s Prime Rehabilitation
measure. - .

For direct employment In unskilled category, only PAPs are to be

considered. ’ )

In the skilled -categéry, preference would be given to the PAPSs
in both the above categories employment shall be subject to

eligibility as perNTPC R&R policy, availability of vacancies, NTPC's

recruitment Policy, and Govt. policy on Reservation
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Brief Status of Recruitment

Rehabilitation Action 3an «
perusal of Hon'ble CM(CG):
preference ha fine
recruitment.as follows :
% Land.oustees will. have
2 Local residents from the

= ‘Balance required. if any and-not
“-will be taken
+# In no case any recruitment in
be done from outside
Suitability, NTPC
reservation

On 09/02/2008 = presentation was made
Plan & 'fecr,u_i‘tment status for kind
V Inthep resentation

s been défined for non executives
the-first grfefe‘rénée.;'- B

e] , 1 'Dist; Bilaspur, Korba

will have the next preference - D -
'frqm;the‘“Chhattié’hg_arh State’
the state of CG

4 Employment shall be subject to !
recruitrment po

at NTPC Sipat Contd..
by Dir(Proj) on

b & Janpjgir Champa
available from SINo'1, & 2 above
Non-Executive qéﬁegiory will’

of vacancies,

the availability
-pglicy-“pn'

licy and Govl. Lo

-
-
R

Brief plan of Recruitmerit
. Ameeting was-held on 2
: -Goiiec;t‘oi_-_,'_BiIafzspuf in which tf
Executives was discussed. it was
recruitment, pr

‘dectared in

. Ass:t-F&Ai, Staff Nurse€,
- ‘para medical,. Sténo, St

‘e Retired Railway driver/ASM -
< Total L o

1 Fets 2008 at under
‘h the recruftment pla

: ' iority list of the:land oust
the RAP-Rehabilitation Action plan.
2008 is.as b,eloi.y_; .

e DipiomallTl L L
& Others {Lab Asst., Agst-general,

Dragghtsman, = -
o ore keeper etc) ;-
< Attendant/ nmazdoor(unskilled) B

at NTPC Sipat Contd..
éhairmanship of

n of 692 Non
informed'that for further

ees shall pe prepared as per
The details of vacancies

also
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Observations

The Promises, as claimed by affected populatibn, need careful consideration and must

s lead to Naxalism and Maoism to

be fulfilled. in a time frame else such aspiration

which the state is already suffering.
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